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TEST REPORT

Test Report No. | 01/ETHEN2304060 | Issue Date | 13 Jun 2023 | ULR No. |Tcoszs4zaooooz7132F
Customer Name SATGURU AGRO INDUSTRIES

Customer Address E91-92, midc, tarapurBoisar, Palghar PO Box : 401506

Order/Reference Email dated 24.05.2023

Specification NA

Information as provided by customer:

Sample Name : Waste Water Sample

Sample Nature Waste Water

Sampling Details :

Sample Drawn By Envirocare

Date of Sampling 02 June 2023 Sampling Location Plant Wall-1

Sampling Method As Per IS 17614 Part 1:2021

Sample Details :

Sample Received On 02 Jun 2023 Start of Analysis 06 Jun 2023

End of Analysis 10 Jun 2()23"' Sample Condition on receipt Satisfactory

Sample Packaging Plastic Can Sample Quantity 1lit

::;" " ‘Parameters Results LoQ Unit Method

Chemical Parameters

IS 3025 (Part 44): 1993, RA

1 | Biochemical Oxygen Demand (BOD) (3 days @ 27°C) 6373 1.0 mg/| 2019

2 | chemical Oxygen Demand (COD) 22021 4.0 mg/| AEHA 52202861273rd Edition:
APHA 4500 H+ B, 23rd

S (el 88 L0 3 Edition: 2017

Gt
Authorised signatory

Shweta Malwankar
Assistant Manager
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Terms & conditions: Envirocare Labs Private Limited ("Envirocare Labs”) does not accept any liability for the collection and handling of samples prior to submission of the sample to Envirocare Labs, The sample(s) to which the findings recorded herein Findings”)

elate, were drawn and provided by the client or by o third party authorised by the client, The Findings relate only to the samples tested and only to the standards or procedures Indicated In this report, The Laboratory accepts no liability with regard to the orlgin ot
source from which the samples(s) is/are sald to be drawn, The Laboratory accepts no llabllity for any deterloration of sample(s) or deviation of sample(s) quantity or quality during the transit or due to nature of product. Every reasonable care Is taken to ensure that
the reports are accurate, however, Envirocare Labs does not accept liabllity for any claims, panalties, matters or consequences arlsing from further use of this report. Envirocare Labs shall have no llability for any Indirect, special or consequential loss including loss
of profits arising from further use of this report by the cllent. Envirocare Labs does not accept any [labllity for the ring of any lred of thix report. The client agrees to indamaity, defend and holds Envirocare Labs harmless from
and sgainst all losses, expanses, damages and costs, arlsing out of or relating to any misusa of this report, Excapt the Findings, this report does not provide any assurance, reprasentation or warranty in relation to the samples or ther attributas or qualities. Unless

otherwise statad, the samples (except perishable samples) provided In ralation to this report are retalned for 15 daya from the date of lssue of this report of for such additional period p by any Labs's lability towards the client in
In no elrcumstances excead an amount equivalent to the fee payable In respect of this report. Envirocare Labs has a complaint redressal

system at http://www.envirocare,co,in. whare the cllent can reglster its complaints, co ithin 7 days from the date of lu plaint
’ , concerns or dispute with respect to this report within 7 days ue of this report. The report will be deemed to be accepted by the client If no com

giciarac by (e dl-u;lwltmn m::':'::“ 7 days. This Disclalmer Is to ba read alang with the General Terms and C avallable at httpi/ co.ln/te d-conditions.tmi or avallable on request. This report cannot be reproduced expect n full

parts, without prior written sppre nvirocare Labs, Authanticity of this report can be ver(fled by wrlting to Envirocare Labs,

respect of any clalms for loss, damage of whatsoever nature arlsing due to the proven negligence of Envirocare Labs, shall
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NABL Scope
TEST REPORT
Test Report No. 01/ETHEN2304061 ] Issue Date l 13 Jun 2023 | ULR No. |TC0828423000027133F
Customer Name SATGURU AGRO INDUSTRIES
Customer Address £91-92, midc, tarapurBoisar, Palghar PO Box : 401506
Order/Reference Email dated 24.05.2023
Specification NA
Information as provided by customer:
Sample Name Waste Water Sample
Sample Nature Waste Water
Sampling Details :
Sample Drawn By Envirocare
Date of Sampling 02 June 2023 Sampling Location Stair Case -2
Sampling Method As Per IS 17614 Part 1:2021
Sample Details :
Sample Received On 02 Jun 2023 Start of Analysis 06 Jun 2023
End of Analysis 10 Jun 2023 Sample Condition on receipt Satisfactory
Sample Packaging Plastic Can Sample Quantity 1lit
;:" Parameters Results LoQ Unit Method
Chemical Parameters
IS 3025 (Part 44): 1993, RA
1 | Biochemical Oxygen Demand (BOD) (3 days @ 27°C) 1461 1.0 mg/| ( 2019)
APHA 5220 B, 23rd Edition:
2 | Chemical Oxygen Demand (COD) 5054 4.0 mg/| 2017
APHA 4500 H+ B, 23rd
) o 1 : Edition: 2017 ;
|
H
gt i
Authorised signatory !
Shweta Malwankar {
Assistant Manager ;
]
———————— End of Test Report--------------u----- !
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con : Envirocare Labs iml o loes not accept any liabllity for the collection and handling of samples prior to of the sample to Labs. The sample(s) to which 'M'\"d:‘l % :""" F‘:‘N") E
=0 e e e T B
e mn;n auur: r:ovlv‘u, Envirocare Labs does ;mt accept llability for any claims, penalties, matters or consequences arising from further use of this report. Envirocare Labs shall have o liabilty for any indirect, m:’:.‘;?:m‘:.: Labs harmless from N
;,“.f':::':u.. hum:'mm use of this report by the client. Envirocare Labs does not accept any liability for the ol ARG G 106 T cient agreas o ndematy, deind tnd hokds tn

\ples or thelr attributes or qualities. Unless
d 2l { . Except the Findings, this report does not provide any assurance, representation or warranty i relation to the sam I tha
m::m m.' ::::(’::::l‘;::hl:::m:uh’;’ :::v‘l’;:d' I’: ::::l.h:: :‘zlml::':a:::‘::lz‘(’r::::or :5 days from the date of issue of this repart or for such additional period prescribed by any Regulator. Envirocare Labs L‘.::b::‘::::‘:: ':‘I:n"t::“ul
respect of claims for loss, d f whatsoever nature arlsing di hi Il f Labs, shall In no exceed an amount equivalent to the fee payable In respect of this report. Envirocare el
u anvscre o i e 3 : te of Issue of this report, The report will be deemed to be accepted by the client I no com) |

d html or available on request. This report cannot be reproduced expect in full o

system at http://www.envirocare.co.in. where the client can register Its complalnts, cancerns or dispute with respect to this report within 7 days from ﬂ:: .",.
registered by the client within the aforesaid 7 days. This Disclalmer Is to be read along with the General Terms and Conditions avallable at http:/
parts, without prior written approval of Envirocare Labs, Authenticlty of this report can be verified by writing to Envirocare Labs,
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TEST REPORT

TestReport No. | 01/ETHEN2304062 | Issue Date [ 133un 2023 | ULR No. | Tc0828423000027134F
Customer Name SATGURU AGRO INDUSTRIES
Customer Address E91-92, midc, tarapurBoisar, Palghar PO Box : 401506
Order/Reference Email dated 24.05.2023
Specification NA
Information as provided by customer:
Sample Name Waste Water Sample
Sample Nature Waste Water
Sampling Details :
Sample Drawn By Envirocare
Date of Sampling 02 June 2023 Sampling Location Stair Case -3
Sampling Method As Per IS 17614 Part 1:2021
Sample Details :
Sample Received On 02 Jun 2023 Start of Analysis 06 Jun 2023
End of Analysis 10 Jun 2023 Sample Condition on receipt Satisfactory
Sample Packaging Plastic Can Sample Quantity 1lit
:r. Parameters Results LoQ Unit Method
o.
Chemical Parameters
= IS 3025 (Part 44): 1993, RA
1 | Biochemical Oxygen Demand (BOD) (3 days @ 27°C) 5338 1.0 mg/| 2019
APHA 5220 B, 23rd Edition:
2 | Chemical Oxygen Demand (COD) 18459 4.0 mg/| 2017
10 APHA 4500 H+ B, 23rd
3 |pH Jek : z Edition: 2017
= wf A i
= =
Authorised signatory
Shweta Malwankar
Assistant Manager
———eemm——-End of Test Report----—--------—-----
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conditions: Enviroca: Private Limited ("Envirocare imples prior to submission of the sample to Envirocare Labs. The sample(s) to which the findings recorded herein Findings”)

:au.— 5 pmv&d" o ! el el ur’p::z": h:.:::g:’nu;:::&:“;r::‘::‘::;:d‘:n: an!le: the standards or procedures indicated in this report. The Laboratory accepts no liabllity with regard to the olti;::

were drawn and wmmmmmammmwmmfm. Th" :’. rioration of sample(s) or deviation of sample(s) quantity or quality during the transit or due to nature of product. Every reasonable care is taken xom s
e o e o ey o sy date r consequences arising from further use of this report. Envirocare Labs shall have no liability for any indirect, special or consequential loss in “m‘ ez
the reports are accurate, however, Envirocare Labs does not accept liability for any claims, penalties, mmnr; o e orar anatincrrad s avation OFUI e pcrt ThS ikt e b Bdemotty, défocd 8 ok Envirocace ks ha“r:‘:‘ s rom
= against sy W’“m "“m""" e o ettt Al :u.pl. the Findings, this report does not provide any assurance, representation or warranty in relation to the samples or their attributes or ::: R
:“‘ wise ""‘-‘ Sy ""‘“ ; ""”m"’“" o et 15 days from the date of issue of this report or for such additional period prescribed by any Regulator. Envirocare Labs’s liability tow: ik
respect 2 “m*‘damu' of Muml Sl i "Wﬂm ':" i ub:' shall In no circumstances exceed an amount equivalent to the fee payable in respect of this report. Envirocare ubl:' has u:" t:u:'n:e e
System :;’mmmh where the client m”r:"'m“n: :::c:mw ‘:amml':r.;l' E';:'r::h"mn& to this report within 7 days from the date of lssue of this report. The report will be danﬂN ke m:::;:’. n:t‘vdncl‘d expect In full 0
registered by the clest within the loressd 7 days. This Disclimer s to b read aang with the General Terms and Condions avalabe at tp coln/t ¢ htmi or available on request, This report
parts, without priof written approval of Enviracare Labs. Authenticity o this report can be verified by writing to Envirocare Labs.













